
REGISTERED No. P-390.

Orissa Gazette
PUBLISHED BY AUTHORITY.

No. 10. CUTTACK, FRIDAY, MARCH 5, 1937.

Separate paging is given to this Part, in order that it may be filed separate compilation.as a

PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

of the Orissa Public Works Department from 
the 1st March 1937. All correspondence 
relatiug to works at Koraput and Nawapara 
should henceforth be addressed to the 
Executive Engineers, Koraput and 
Sambalpur, respectively and all other 
correspondence relating to the Capital 
Construction addressed to the ' Executive 
Eugineer, Capital Construction Division, 
Cuttack.1

PUBLIC WORKS DEPARTMENT.

NOTIFICATIONS.

The 25th February 1937.

1905—IIID-1-37-E.—The
Works Execution Division hitherto styled 
4 Central Civil Works—Orissa Construction 
Division'
Department with headquarters at Cuttack 
will be called * Capita] Construction Division *

PublicNo.

of the Central Public Works A. VIPAN,

Secretary to Government.

The 25th February 1937.
xt ionni The following draft of a notification which the Governor proposes to issue

p nf the nowers conferred by section 6 of the Canals Act, 1864 (Bengal Act Y of SsTTbeSbypublished as required b, tie said session lor tha infomat.on of parsons likely

to be affected thereby.
The a* will be taken ^ St

lion or suggestion which may ^ersoi^wibh respect to the draft on or before the date
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Draft notification.
In exercise of the powers conferred by section 6 of the Canals Act, 1864 (Bengal Act V 

of 1864), the Governor is pleased to make the following amendments with effect from the 2nd 
April 1937 in the schedule of rates of toll laid down in the Bihar and Orissa Government 
notification no. 3551-1., dated the 12th November 1931, published in Part II, page 1348 of 
the Bihar and Orissa Gazette, dated the 18th November L931:—

Amendment.
at (a) under the schedule of tolls to be levied on the 

(a) Range III (Mirgoda to Bhograi) * and vice versa.

Substitute the following for entries 
Orissa Coast Canal:—

Serial
Description. Unit of rates. Tollago rates.no.

1 I 2 43

Rs. a. p, 
16 01 Vessels loaded Per 100 mds.

2 Do. empty Ditto . 0 11 0• • • • • •

3 Timber in rafts or loose Per timber 0 5 0• • •

4 Bamboos in floats or loose Per 100 bamboos 0 10 0• • •

5 I Passenger traffic boats The same rates as 
cargo boats:

• • • • ■ •

* By reason of an agreement entered into between the Bengal and Orissa Governments, the payments made 
at Bhograi will entitle the payer to traverse the entire length ot the cahal from Bhograi in Orissa to Peechabani 
in Bengal.

By order of the Governor, 
A. VIPAN,

Secretary io Government.

OFFICE OF THE REVENUE COMMISSIONER.

NOTIFICATION. 
The 1st March 1937.

and Onssa Act 11 ot J’-on in acc0rdance with the provisions of-that section.(Bihar
published for general informatiare

■

j- Quantities per rupee,in seers 
of SO tolas company’s weight.

Market days for the 
preparation of price 

list.
Staple food 

| crop or 
crops.

Marts at which 
prices were taken.

m
:"3Local area. aDistrict. October ’ November, ■-SDecemberi

5 64 7 8 9 10321

Sr. Ch. Sr. Ch. Sr. Ch. Sr. Ch.

Rice .. j First Sunday of each 13 2
month.

Cuttack town 13 2 15 .12 14 0eubdivi-Sadr
eion.Cuttack

First market day of 17 1
each mouth.

First Sunday of each i 13 2
month.

18 1321 0(Charchika hat) 18 0Do.

15 12 14 714 7Jaipur town. Do. ..Jaipur subdivision

16 317 1Do. .. ! 15 12Ditto. 15 12Ken d rapara 
town.Kendra para 

subdivision.
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Quantities per rupee in seers 
of 80 tolas company’s weight.

Marts at which Staple food I Market days 'for the ! 
prices were taken. crop or \ preparation of price i 

crops. | list.

a'District. IiOcal area.
|1”1 I 5 5 ^ “ S
llll i 8

October November December!

<
A

I
! 71 2 3 4 1085 6 0!

i
Rice .. 1 First Saturday of every| 14 0

• month.
Balasore .. Sadr subdivi- . Balasore 

sion. i 15 0 I 15 0 14 11

Bhadrak subdivi- i Bhadrak 
sion. Do. . First Wednesday of 

every month.
16 0 18 0 20 0 18 0 :.

i Do. .I Chandbali First Thursday of 
every month.

The 15th of every 
month.

The 1st ’ hat day of 
the month.

The 5th of every 
month.

10 0 20 0 21 0 20 0

Sadr
sion

Puri subdivi- i Puri 13 2 ! 14 12 j 14 7 1 14 2

14 14 1 15 5 I 14 5

Do. ..| !
I Banamalipur .. ! Do. .. 12 11

I !
17 1 , 10 11 i 17 8I Khurda subdivi- I Kliurda 

j sion.
Do. .. 15 12

;

A. F. VY. DIXON
Revenue Commissioner.

I W“n r. »
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